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The National Human Rights Commission (NHRC) of India has successfully wrapped up
its two-week online short-term internship program. This initiative began on January 27,
2025, and saw patrticipation from 70 students hailing from various universities across the
country. The program aimed to educate and engage young minds in the vital area of
human rights, fostering a deeper understanding of civic responsibilities and social justice.

A Platform for Learning and Growth

The NHRC internship program provided a unique platform for students to learn about
human rights from experienced professionals. Throughout the two weeks, interns
attended various sessions led by senior NHRC officers, experts, and representatives from
civil society. These sessions covered a wide range of topics, including the legal
framework surrounding human rights, the role of government institutions, and the
importance of protecting the rights of marginalized communities.

In addition to theoretical knowledge, the interns were given practical insights through
virtual tours of significant institutions like Tihar Jail and Asha Kiran Shelter Home in Delhi.
These experiences allowed students to witness firsthand the challenges and realities
faced by vulnerable populations. By engaging with these institutions, interns gained a
comprehensive understanding of the mechanisms in place to protect human rights and
the ongoing efforts to improve the quality of life for all citizens.

Insights from NHRC Leadership

During the valedictory address, NHRC Secretary General Shri Bharat
Lal congratulated the interns on their successful completion of the program. He
emphasized the importance of reflecting on the knowledge gained during the internship
and encouraged students to apply this understanding in their future endeavors. Shri Lal
highlighted the significance of India’s Constitution, which guarantees civic and political
rights to every individual. He pointed out that recent efforts have focused on ensuring
socio-economic and cultural rights, aiming to uplift all sections of society.

Shri Lal also stressed the role of youth in driving change. He urged the interns to utilize
the constitutional provisions available to them for the all-round development of the
country. By embracing new ideas and adapting to changing times, the youth can
contribute significantly to the nation’s progress. His message resonated with the interns,
inspiring them to take an active role in promoting human rights and social justice.
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Core Values and Future Responsibilities

In his address, Shri Bharat Lal emphasized the need for empathy and sensitivity in the
pursuit of human rights. He reminded the interns that opportunities to help others should
not be taken lightly, as they can be fleeting. The Secretary General called for a collective
effort to improve the quality of life for all citizens, ensuring access to basic amenities, safe
public spaces, and education for everyone.

Furthermore, he highlighted the importance of protecting the rights of vulnerable and
marginalized groups. The NHRC aims to create an inclusive society where every
individual can thrive. By internalizing these core human values, the interns are
encouraged to become advocates for change in their communities. The knowledge and
experiences gained during the internship will serve as a foundation for their future
contributions to society.

Celebrating Achievements

The internship program concluded with a presentation of the internship report by Lt Col
Virender Singh, Director of NHRC, India. He shared insights into the various activities
undertaken during the program, including the book review, group research project
presentations, and declamation competition. These competitions not only fostered
teamwork and critical thinking but also allowed students to showcase their understanding
of human rights issues.

The NHRC’s commitment to educating the next generation about human rights is evident
in the success of this internship program. By equipping young minds with knowledge and
skills, the NHRC is paving the way for a more just and equitable society. As these interns
move forward, they carry with them the responsibility to advocate for human rights and
contribute positively to their communities.
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NHRC, India’s two-week online short-term internship for university-level students
concludes
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By Odisha Diary bureau On Feb 8, 2025

The two-week online short-term internship programme organised by the National Human
Rights Commission (NHRC), India has concluded today. It started on 27th January, 2025
with 70 students from various universities in different regions and far-flung areas of the
country.

NHRC, India Secretary General, Shri Bharat Lal in his valedictory address congratulated
the students for the successful completion of their internship. He urged the interns to
reflect on the knowledge they gained in various sessions on different aspects of human
rights and carry it forward to make meaningful contributions to society.

Shri Lal said the nation earned its hard-fought freedom to have a Constitution
guaranteeing civic and political rights to every individual. In recent years, concerted efforts
are being made to ensure socio-economic and cultural rights and dignity to all. A massive
effort is on to improve the quality of life, ease of living and dignity to all. The idea is that
no one is left behind. It is for the youth of the country to make the best use of the
constitutional provisions for the all-round development of the country with new ideas in
keeping pace with the changing times.

The Secretary General also encouraged the students to internalise core human values of
empathy and sensitivity. He stressed that once the opportunity to help someone is lost, it
is lost forever. Therefore, it is essential to ensure that there is improved quality of life,
enhanced ease of living, access to all basic amenities, safe and secure public spaces
and workplaces, education for all and the rights of every individual including the
vulnerable and marginalized, are protected,

Lt Col Virender Singh, Director, NHRC, India presented the internship report. Besides the
sessions on different aspects of human rights by the senior NHRC officers, experts and
civil society representatives, the interns were also taken for virtual tours to the Tihar Jail
and Asha Kiran Shelter Home in Delhi. They were given an understanding of how different
government institutions function, the mechanisms to protect human rights, the realities on
the ground, and the necessary steps to protect the rights of vulnerable sections of society.
He also announced the winners of the book review, group research project presentation,
and declamation competition.
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SC lawyer petitions NHRC over Indian deportees' treatment
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By Snehil Singh | Feb 08, 2025 11:02 am

What's the story

Supreme Court lawyer Virendra Vashistha has approached the National Human Rights
Commission (NHRC) over the treatment of Indian migrants deported from the United
States.

In his letter, Vashistha condemned the use of restraints during transit as inhumane and a
violation of human rights.

The deportees were reportedly restrained in handcuffs and shackles on a US military
aircraft, which he argued is typically reserved for dangerous criminals.

Investigation appeal
Vashistha calls for investigation into deportees' treatment

Vashistha has urged the NHRC to investigate and document the experiences of those
affected by these measures.

He also called on the Ministry of External Affairs to take this issue up with the US
government and ensure accountability.

Further, he requested medical and psychological support for the returnees.

The deportation involved 104 migrants from various Indian states,
including Haryana, Gujarat, Punjab, Maharashtra, Uttar Pradesh, and Chandigarh.

US embassy defends deportation measures

Defending its actions, the US Embassy in India said enforcing immigration laws is
important for national security and public safety.

A spokesperson said it is US policy to execute immigration laws against inadmissible
aliens.

External Affairs Minister S Jaishankar told Parliament that such deportations are routine
and have been happening for years. He emphasized the importance of legal mobility while
discouraging illegal movement.

The deportation has triggered a political row in India. Congress moved an adjournment
motion in Lok Sabha demanding discussion on the issue, raising concerns over the
degrading treatment meted out to deportees, including women and minors.
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Trinamool Congress MP Saket Gokhale slammed the government's response, asking
why India didn't send special flights for its citizens.

Amid the row, talks are on to bring a new law—QOverseas Mobility (Facilitation and
Welfare) Bill, 2024—to facilitate safe migration for overseas employment.

Upon returning to India, the deportees were interrogated by security agencies
at Amritsar airport to verify if they had any criminal records before being sent to their
hometowns by state police.

This was done as a part of the standard protocol for returning deportees.

The incident has raised questions about the treatment of non-violent individuals during
deportation and sparked a debate on human rights issues in immigration enforcement.
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Complaint filed with NHRC over civilian deaths in Baramulla and Poonch
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and-poonch/

February 8, 2025 by News Desk

Advocate Nikhil Padha, founder of the Organization for Human Rights & Harmony
(OHRH), has filed a complaint with the National Human Rights Commission (NHRC),
seeking intervention in the recent deaths of two civilians in Jammu Kashmir.

The complaint alleges that 25-year-old Makhan Din from Kathua and 32-year-old
Waseem Ahmad Mir from Sopore lost their lives due to actions by security forces, raising
serious concerns about human rights violations.

“These incidents are a blatant violation of human rights and fundamental freedoms,”
Padha stated, demanding “a transparent and independent investigation into both cases
to ensure justice is served and accountability is upheld.”

The complaint calls on the NHRC to take immediate cognizance and issue directives,
including “a judicial probe by a sitting or retired High Court judge,” the “suspension of
accused personnel during the investigation to prevent evidence tampering,” and the
“establishment of an independent oversight committee to monitor security forces’ conduct
in Jammu Kashmir.”

The OHRH has urged authorities to act swiftly, emphasizing the need for accountability
and justice for the victims and their families.


https://thekashmiriyat.co.uk/complaint-filed-with-nhrc-over-civilian-deaths-in-baramulla-and-poonch/
https://thekashmiriyat.co.uk/complaint-filed-with-nhrc-over-civilian-deaths-in-baramulla-and-poonch/

SAMAY LIVE, Online, 9.2.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Samay Live
iR 3% 9 : 397 I | Y JreAr g

http://www.samaylive.com/editorial/524138/qig-workers-we-have-to-think-about-them-
too.html

Last Updated 08 Feb 2025 01:41:25 PM IST

YR BRI BT afch ] dHedr, WIRd, HTH B & U SHI I 989 BT HEI3E ¢ | ST Hal
7 e, oM-Repce & b H TTHR fang &1 off a1 = 317l Xg<t § |

BT B SIRY AP AFATYSR AN BT T RUIS ot 59 910 &t awaie Pl o | B &b 6
DI bR B fal Ugdd B! fdare <am 77|

Y SR P AFGAIYBR ST Bt gl § SIRT el ATaidh-fSeia’] s/ oI SIART (1
g6 oI FRufa W ffar suad &t 718 31 KA § 9 Qs Wrsal & A T | b vy adhd
1 U9 SeTd el ITad, fSeias] sard a1 331 dve &1 3 HIH B3 aId 83 BIIG HIHR
RIS AT &1 FEAT HRd U NI ad Ue 4 | 3ifiid & & I8 €1 Aol 34
BRI B 7 R TR sfcss ARIS o1 BT Y T B Ul 2|

O & eRile feeia’t &1 aRAT® AT T § SR &gl T § T T 9 &t was ffda
JHAEfy § T Pt fSaitas & gl 8| 90 R TRAE [T 8! 84 ¥ WRING, AFR®
¥ Y TG Feal gl A & 1 adhw & fo Hisger I ol )R wet Sy orad &1 T
g 3R 3 TEF R <d gU SUD! JHIET TR T a1 T7 5| $ aR 95k HIH I &
gracie 37 T gy 1 @Rre AT firercht 81 I AFAYSR ST 4 34 fRT gy &t
FATCRI BT gR B T WIS GR&T UGH IR & [ Fame aial R &+ 3R 39
ST A T &t SHTaRadmdl R 9 fadr T gl

P! Il | T T T BTH BT, WW@TWWW%IWW
TSt e aTelt J1d T8 § [ IRWS, Hicd 3R AT o1 5B I S8 AT JR&f
T&H HRA R M Higd R I8 &§, Al W d§TH, FAdH Holge!, a-1d Jad s fyfadl
T Gaiferd It 3= fefarstt & R w1 & g 3R 31fids T & P oexd g |

gTalioh % TRPBR - 59 NI 2025-26 fa<iha a8 & goic H < & {11 gy forapT TRe
T IS Ut 31w g, 3 It HTHIRY P U ¢ & T Uohiaor e SiR SIgsAH
YR IS & dgd WA YadT Te & &1 Uay fhar T g1 399 Iufig ot § iR
S IRE P IHIE HRURE S & BITIRI T AT BT oRexd & i Tgi &b HHan i
STeRGEd a1 H Xgd g | 3 TN 3iNaH <9 °e 9 Fa! Sifid Ty dd HTH - DI Ao g

% TR fd, TH.UH. YFHUGH SR HIITbT] &1 A daa! gl 3R S5 Sga faam
BT b I 30 TRE & A, oI § 7 ot 3T 3R T 8 BRI &1 Hell 814 arall g
IMEBIRTS Seeioig & SR T 9d g1 99 THM TR SRISHRT & Wk &I 7eqy &R @ |,



http://www.samaylive.com/editorial/524138/gig-workers-we-have-to-think-about-them-too.html
http://www.samaylive.com/editorial/524138/gig-workers-we-have-to-think-about-them-too.html

SAMAY LIVE, Online, 9.2.2025

Page No. 0, Size:(0)cms X (0)cms.

9 BTH & e 9@ b BRI F 3R H sRier) 9¢7f, g8 da g1 TQ H SRed 59 91d B
g b rfifa ot foxm Sl 9T 19 & °¢ gt Wrel o STel anll b AR T 9w
3R AR BT HAYTH HABR FAHR T &1 FDTER! a0 Ft 9 fos ag Aerari & forg
RELINEICRICAR (BIESER]

Wi A o8 °e srifeay &t AIfa 3uarE, o HHelal &1 Saesd # I gfg

B 3R 3 Siia- &1 U] S8R g8 | S A off B Hel ®I W ax HHardl o gard

3R BT b AT BTY P B forg YR fpar| 37 ISeRon | Wy ian § & & °ef

e I HHAIRG! &1 IS 3R IATGHAT HI & GUR idTl &, off GT6H1 BI Gradbiad W

gﬁ*ﬂz 1t wragHe ¢ YRd § 39 o= # YuR & forw g Hifaid seardl &t sraadhd
|

T BT DI U &1 § AR] fopan S =nfeT, afes srifeay & € ag 8 $iR dufaf g9
foH &1 Tl O gTed | e 9 & f9aR B deral o1 I, R HHaRT gt
T&fdT 3R qh1eh! STBRUN BT IYTNT B §U HH 0T H dgar uRume ¢ o | 3fdd: Tre-!
DI I8 U g1 fh SdTGdmd had B & Hel IR MR 781 e, Sfch I8 HHamal ol
RO, DHIYA-THE 3R Ui TR ATURA Bt 81 HHAMRAT B Jgar IRUMH ¢ & forg
U HRAT 3R I &3l HT Tat HTHer BT 3fdd Hew@yul g | Tgferd i ia q
Had HHARG! B! TGP UM IRl &, deh 37! SdTehdl 3R FHYU I Hf Ferd g

3METILH
$AR TR




